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Datod 11.12.92

Hon.Mr. Justice U.C. Srivastaua, l/.C.

Hon.l^r. K. Obayya, A.P1._______  '

The applicant is employee of 

Industrial Financo Corporation of India 

under notification. This Corporation does 

not come under the Durisdiction of Tribunal 

’’Accordingly the application is rejected. 

Let. the papers ui^l return«c|tQ the app 14-2'-.r' 

licant.

(m.m)

A.n. U.C.


